NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 15:-32:2042
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PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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ORDER

PCS for Petitioner is present. Heard him. He requested t'he Trib}mal to
pass an order of condonation of delay and he needs extension of time for
uploading necessary forms. Therefore, delay is C(?ndoned till 12..01.2'018 for
uploading I&C 28 in pursuance of order of this Tribunal passed in this case.
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